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JOINT INSPECTION REPORT
0.A. No. 583 of 2019
In
- The matter
of
Ameechand & Anr. ' Applicant
VERSES
The Kisan Sahakari Sugar Mills Respondent(s)
Ltd and Ors.
Date of Inspection: 16.09.2019
BACKGROUND:

The Hon'ble NGT (PB) vide its order dated 01.08.2019 mentioned
“Grievance in this application is that pollution is being caused by respondent
no. 1, Kisan Sehkari Sugar Mill Ltd., in the course of running of sugar mill. No
émi;pa{lfuﬁﬂn device has been installed to mitigate the pollution. It is also
alleged that fly ash is being disposed of into the fields, thereby contaminating
the air quality and the ground water.

Before proceeding further, we consider it necessary to require a factual
and action taken report in the matter from U.P. State Pollution Control Board
and jurisdictional SDM. The State PCB will be nodal agency for compliance
and coordination. The report be furnished to this Tribunal within one month by
e-mail af judicialngt@gov.in.

In compliance of above order dated 01.08.2019 alleged indusitry was
inspected by SOM Hasanpur, District-Amroha and UPPCB Bijnor jointly on
dated 16.09.2019.

The industry is engaged in the production of Sugar by using Sugar
Cane, Sulphur and Lime as raw materials. During inspection the industry was
found closed due to off season. The detail inspection report of the industry is

as below- }V /LL// %7




PERFORMA FOR INSPECTION

General Information Production Details

1. |Name and address of the M/s The kisan Sahkari Chini Mills Ltd,
| |industry  Hasanpur, District-Amroha.
Coordinates (Latitude & 28°42'31.90"N,
Longitude) 78°18'44.55"E
2. |Name of the occupier/contact |Shri S.K. Saraf G.M
: person with
Telephone 19927000781
Fax -
- e-mail Sugarfed244241@yahoo.co.in
3. [Name of the officials Udbhav Tripathi, SDM, Hasanpur, Amroha
‘ inspected J.P.Maurya. R.O. UPPCB, Bijnor.
A.K.Sharma. A.E.E. UPPCB, Bijnor.
4. |Date of inspection and 16.09.2019
monitoring
5. |DatefYear of commissionir 1983
6. |installed production capacity |Sugar-250MT, /Day
( TPD) for each product Cane Crushing Capacity-2500 MT/Day
7 |Manufacturing process details |Double Sulphitation Process
& flow diagram for each - , ,
8 |Raw material consumed |Sugar Cane- Approx. 2500 MT/Day |
9 |Sources of water Bore well-02 no. 45 H.P., 25 H.P.
10 {Total water requirement Industrial 500 KLD
(M3/day) Cooling 1865 KLD
'Domestic 250 KLD
: | Total 2615 KLD
11 {Waste Water — Generation  |Industrial 250 KLD
- |(M3/day) Cooling Process  |250 KLD)
, Qver Flow
Domestic 198 KLD
sewage treated through
- septic tank/Soak Pit
12 |Description of effluent ETP Installed Capacity-500 KLD (Units of]
treatment facilities with design|ETP is Bar Screen, Qil & Grease Trap,
details |Equalization, Tank, Primary Clarifier,
Anaerobic Lagoon, Activated Sludge
Process, Secondary Clarifier, Chiorination
Tank, Multi-Grade Filter, Activated Carbon
Filter Sludge Dewatering System)
13 | Quality of discharged effluent |No Discharge Due
~ |(for all parameters as nofified |to Off Season
under Environment
‘ (Protection) Rules, 1986
Air Pollution — Emission Sources & Control
15 |Sources of [Chimney| APC Equipment |Emission Quality as per
air pollution |Details ) report attached
Stipulated|Provided [ [ ]
Boiler- 30 m Wet Not monitored due to off
30TPH, Commoan Scrubber |[season.
20TPH, 20  |Chimney on Each
TPH -30 M Boiler.
DG sefs ; - I [
Details of D.G Set 'Capacity [Exhaust pipe- |Emission
1 Std.
350 KVA 3.5 MTR

.
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Fuel Consumption

Type of fuel

Consumption _|Used in

700Ton/Day |Boilers

Bagasse-

Diesel

| As per D G Set
 requirement

17

Details on hazardous wastes and other solid waste generation

Type of Wastes

Quantity generated  |Storage & Disposal

Used Lubricant Oil &

7500 kg /Annum __|Stored in PVC Drums&

Disposed through: TSDF
Bharat oil and waste

management Gaziabad

18

OCEMS status

NA

Status of validity & compliance of consents and authorization

Validity

|Compliance of conditions

Under Water Act
(copy to be enciosed)

31/12/2019

Partially Complied (Notice send)

i

Under Air Act

- {(copy to be enclosed)

' 31/12/2019

Partially Complied (Notice send)

i

‘Hazardous Wasle
authorization

“Applied

CGWA

| 26.04.2020

Other Observations:

1. The unit M/s The kisan Sahkari Chini Mills Ltd, Hasanpur, District-

,meimmismwmmmncfsmwusmswaf

| 3. The Unit have three numbers boiler having capacity 30 TPH, 20 TPH

_ Shri furkan Son of Shri Mod Islam, Shei Talib Son of Shri Umar, Shri

Amroha was jointly inspected in the presence of Sri Jag Pal Singh Chief

Engineer (incharge) representative of the industry and resident of

village-Kalakheda, Hasanpur, Distt-Amroha.

Cane, Sulphur and Lime as raw materials. During inspection the
industry was found closed due to off season.

and 20 TPH. 30 TPH capacity boiler is attach with APCS wet scrubber
along with 30-meter height of stack and 20TPH, 20 TPH both boilers
are also connected with separate wet scrubber and a common 30-meter
height of stack. Due to off season stack monitoring could not be
conducted.

Prakash Son of Shri Jaithuwa, Shri Ashlam Son of Shri Rehaman, Shri
Name Pal Singh Son of Ameechand (Complainant), Moulana Haneef
Son of Shri Waijir, Shri Sukhram Son of Shri Ram Dyal, Shri Istiyak Son
of Shri Alladeen, Shri Javed Son of Shri Ahmad, Shri lala Son of Shri
Thekrey Singh, Shri Nand Ram Son of Puran Singh, Jane Alam Son of
Shri Haneef, Shri Nawab Ali Son Shri Mod. Haneef, Shri Jainuddin Son
of Shri Abdul Haneef and others villagers were present at the time of
inspection in village kala kheda adjacent to alleged sugar indusfry.
Complainant Shri Ameechand was not present there at the time of

inspection. The Villagers were stated that sometime in the night APCS |

of the boilers were not operated hence fly ash comes in the

village/nomes. A common statement regarding their problem given by
the villagers to the joint team is here by enclosed (As annexure-1). 1

-2



5.

necessary action please.

A letter has been issued to alleged industry by SDM, Hasanpur on|
dated 04.09.2019 regarding the air pollution. In compliance of the above
letter. A reply letter with APCS details has been sent by alleged
industry to SDM, Hasanpur, District-Amroha on dated 10/11.09.2019.
Copy enclosed (As annexure-2). ‘
A closure direction against the alleged industry has been issued by
CPCB under section-5 of Environment Protection Act-1986 vide letter
no B-190198/WQM-II(RG)/CPCB/Sugar/37/2016-1 7-2029 dated 28-05-
2019. Copy enclosed (As annexure-3). In compliance of the above
order issued by CPCB, Industry is closed till further order.
The above report is hereby submitted for your kind perusal and

Name & Designation of officials inspected Signature

Udbhav Tripathi, SDM, Hasanpur, Amroha . /\1" )
J.P.Maurya. R.O. UPPCB,Bijnor | e |
| o -
A.K.Sharma. A.E.E. UPPCB,Bijnor. e et AT |

Lo o
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U.P.S.T.No.:HS0006861 Dated 06.12.1980 Ph:HASANPUR(05924)Resi: 264167
7.S.T.No. HS 5002566 Dated 17.10.1980 FAX:264174
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ADEQUACY ASSESSMENT OF ETP FACILITY INCLUDING WORK

COMPLETION REPORT REGARDING IMPLEMENTATION OF THE

RECOMMENDATIONS OF THE ADEQUACY REPORT

FOR ,

KISAN SAHKARI CHINI MILLS LTD. GAJARAULA-
HASANPUR, DIST.: AMROHA (UP)

Prepared by |

P

SUGAR TECHNOLOGY DEPARTMENT

VASANTDADA SUGAR INSTITUTE

Manjari (Bk.)Tal.: Haveli, Dist.: Pune-412307, Maharashtra

Ph.+91-020-26902100 Fax.+91-020-269022244

Email: admin@vsisugar.org.in Web site: www.vsisugar.com

July,2019




Prepared by Vasantdada Sugar Institute,Pune

ADEQUACY ASSESSMENT OF ETP FACILITY INCLUDING WORK
COMPLETION REPORT REGARDING IMPLEMENTATION OF THE

RECOMMENDATIONS OF THE ADEQUACY REPORT

As per the letter No. B-190198/\NQM-II(RG)/CPCBISugar/37/2016-1?/2029,
dt. May. 28" | 2019, CPCB has given direction under section 5 of the Environment
(Protection) Act., 1986 closure notice to the M/s Kisan Sahkari Chini Mills Ltd., .
Gajraula-Has_anpur, Dist.: Amroha. As per the direction, the unit shall submit
adequacy assessment of treatment facilty by the reputed govt. institute; including
work completion report.regarding implementation of the recommendations of the
adequacy report. As per the request email letter No. 4091/CC/ETP/2019-20, dated
03.6.2019 from the sugar mill to Vasantdada Sugar Institute, Pune to prepare the
report. Accordingly, Mr. D.B. Sapkal, Sr. Sugar Technlogist has visited the said
sugar mill from 5.7.2019 to 6.7.2019. The report has been prepared on basis of
previous adequacy report, verification-I, Verification-Il and observations during the

visit,

The detailed report is as below:

11. Crushing Raie:

‘ Cane Crushing rate of the factory was whitin the consent condition of UP
PCB Conrsent condition (SPCB-Consent copy-Annexure-l) As pér the
consent condition, approved cane crushing .rate was 2500 TCD and- dLjring

the year 2018-19, it was 2254.60 TCD. (RT-8C Report- Annexure-Il)

Adequacy assessment report of ETP Facilty for KISAN SAHAKARI CHINI MILLS
LTD. Gajraula-Hasanpur, Dist.: Amroha (UP)

W&
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Prepared by Vasantdada Sugar Institute,Pune

Nearest River:

No any nala or river nearby to the sugar mill. Ganga River is 12 km away
from the sugar mill. Therefore, there is no any effluent stream flow from the
sugar mill in the nala or river. Treated efflluent disposal is only in the own

farm.

Source water, NOC for Ground Water Withdrawal from CGWA and

actual water consumption:

Source of water is tubewell. As per the reference File No: 21-
4/3393/UP/IND/2017/959, NOC No. CGWA/NOC/IND/ORIG/2018/3508
dated 16.5.2018, factory has received NOC frcﬁn CGWA for extraction of
ground water quntitity 576 m°/day (not exceeding 95,090 m®/year) through
one existing tubewells. The NOC is valid from 27.4.2018 to 26.4.2020.
(CGWA-NOC-Annexure-lIl) As per per logbook, water abstracted duri‘ng the
year 2018-19 is 174.76 m*/day, which is within the limit of NOC from CGWA.

Actual quantity of water abstracted from grouhd water is given as below:

[8r,

Particulars Season Season Season
No. 2016-17 2017-18 2018-19
" Industrial
Average, m°/day 224 .64 67.65 101.73
L/ t of cane 89.85 29.25 45.00
2. Domestic , in
colony, m*day * 80.00 75.00 73.03
L/ t of cane 32.00 3263 22,39
Total, m°/day 304.64 142.65 174.76
L/t of cane - 121.85 61.88 77.39

Adequacy assessment report of ETP Facilty for KISAN SAHAKARI CHINI MILLS
L'TD. Gajraula-Hasanpur, Dist.: Amroha (UP)

n,
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Prepared by Vasantdada Sugar Institute,Pune

As per CGWA, condition, tubewell is fitted with Digital water meter and
ground water abstraction data of the well is recorded in a loghook. During
last three years, raw water consumption is reduced from 224.64 m3/day to

101.73 m°/day.
. Excess condensate recovery: ’

Excess condensate is taken from overhead tank on cooling tower and after
cooling, it is as raw water through UGR. For measurement of excess
condensate generation flow meter was installed and logbook was
maintained. As per the flow meter reading excess condensafe generation

during crushing season 2018-19, was 175 m®/day (77.81 L/t of cane).
. Spray pond overflow:

Separate chemical treatment system is installed for sulphate removal. Water
from spray pond is taken in reaction tank, pH of water is increased in the
range of 9.5 to 10 by addition of lime and added polyelectrolyte & coagulant.
Then it is clarified in the tube settler. Clear wéter is taken for further
treatment in qualisation tank of texisting ETP. For measurement of overflow
generated, ﬂow-meter was installed and logbook is maintainec_i. As spray
pond level was kept IQw at the time of starting of crushing season, no
overflow during first 15 days. As per the flow-meter reading, during year
2018-19, average overflow to ETP wés 93.82 m*day.i.e. 41.61 L/t of cane as
against CPCB disposal norms 100 L/t of cane. To maintain the quality of

spray pond, analysis is carried out for parameters, pH, and temperature.

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS
LTD. Gajraula-Hasanpur, Dist.;: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

Total overflow from spray pond was sent to ETP and no by-pass before

treatment.
. Total effluent generation:

As per the flow meter reading, during crushing season 2018-19, total effluent
generation was 255.18 m’/day i.e. 113.00 k/t of cane as against 200 L/t of
cane. Effluent quantity is reduced by good house keeping, reuse of ccoling
water, use of excess condensate as raw water and use of spray pond
overflow for wet scrubber. Total effluent generated was treated though ETP
and used for irrigation in own land. Tireated effluent analysis reports —

Annexure-1V

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS
L'TD. Gajraula-Hasanpur, Dist.: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

ADEQUACY ASSESSMENT OF EFFLUENT TREATMENT PLANT
FACILITY

The adequacy report of ETP consider various aspects covering the basis of
design, scheme and process of treatment, process units involved in the

treatment stage wise BOD reduction and design details.

7.1 Basis of design:

a. Design flow rate- 500 m*/day, consedered for design.

No.

Sr.

Actual flow rate-200 to 400 m3/day.

Raw effluent and treated_ effluent characteristics:

~ Parameter Unit Raw Effluent Actual Treated

consedered Raw effluent
for design effluent CPCB

Standard,

pH - 5-8 5.50 85085
BOD mg/I 1000 500 <30
COD mg/| 2000 1200 < 250
TSS | mgi 300 270 <30
Oil & Grease | mg/l - 10-50 6.20 <10

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS

/I'D. Gajraula-Hasanpur, Dist.: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

7.2 Scheme and process of treatment:
Brief Treatment Scheme:

A Preliminary Treatment

J Screeniﬁg

¢ Qil & Grease Trap 4
B Primary Treatment:

o Equalization Tank

» Primary Clarifier(Tube Settler)

C. Secondary Treatment
e Anaerobic Lagoon
o Activated sludge process
» Secondary Clarifier
A, Tertiary treatment
» Chlorination tank
* Multi-Grade Filter
» Activated Carbon Filter
B. Sludge Treatment:

e Sludge dewatering system

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS
L'TD. Gajraula-Hasanpur, Dist.: Amroha (UP)
Page 6 of 22




) ‘ . Prepared by Vasantdada Sugar Institute,Pune

7.3 Process units involved in the treatment:

A :Preliminary Treatment
o ' « Screening: |
Coarse screen or rack is qsed for removal of large pieces of gunny bags,
plastics, branches, rubbers, packing maferials, gaskets, cotton waste and
other floatable. It is used as protecting devices so that large suspended
solids and floating material do not damage pumps, agitators, mixers and
aerators. Coarse screens have openings ranging from ‘75mm to 150 mm and

racks are set at an angle of 90°. Bar screen was installed on gutter.
- & OIll & Grease Skimmer:

Oll being is lighter than water, floats. This property is used to separate it out.
However, if there isl more turbulence or if the travel distance is high, gradient
alop is more, or if boiler blow down, excess condensate, stream trap, cooling
~ purging co-enters, the oil gets emulsified and then does not float out easily.
|t has to avoid such situations to the maximum extent possible by either

"‘_"providing the traps very near to the source, or by segregating the sub-

J ’_,(  streams. If the oil does not float and a thick film does not develop, the
physical remova_l by big spoon becomes difficult. In such case, the oil &
grease escapes out to further downstream units of the ETP to spoil thel
situation. In aeration tank the contents are further churned and the oil may

. | 3_ cover the bacterial cell wall, stopping their work of adsorbing and absorbing

| - - | _ Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS
L'TD. Gajraula-Hasanpur, Dist.: Amroha (UP)} '
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Prepared by Vasantdada Sugar Institute,Pune

the food (BOD) and utilizing the same in turn for their life and growth cycle.
The BOD will not get utilized for removal, and the shining oil wili escape out

from the secondary clarifier to the disposal site.

Removal of oil and grease is necessary to increase treat ability. Various
patterns are available for oil and grease trap. The most common is the one
in which inlet is below the surface and outlet is at the bottomrwith sufficient
retention period (30-60min). The floating material rises and remains on the

surface of the wastewater.
Primary Treatment

Equalization Tank:

[qualization is often used for smoothening out individual wastewater stream
flow variations so that a composite stream of relatively constant flow raté is
fad to the treatment plant and, also to even out variations in effluent feed
BOD to the treatment facility. This will avoid shock loading and process
upsets of the treatment plant. Effluent after passing though the oil and grease
tank is entering eqﬁalization tank. Clear effluent from sulphate removal

system was also added in equalization tank.

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS
1TD. Gajraula-Hasanpur, Dist.: Amroha (UP)
Page 8 of 22




- ! ) Prepared by Vasantdada Sugar Institute,Pune
« Primary Clarifier (Tube Settler):

Purpose of this process is to reduce settlable suspended solids content of
the wastewaters. When a liquid containing such solids is detained without
disturbances for a time, particles of higher specific gravity will settle and
those with lower specific gravity will ﬂczat. About 50-65 % removal of
suspended solids and 20-40 % of the BOD removal can be achieved in a
broperly designed and operated prjmary c;ariﬁer. Sugar factory effluent
contains bagacillo particles as a suspended particle. These should to be

separated out before the biological treatment.

l?’rima'ry sludge generated during neutralization process gets settled in
primary clarifier. In this clarifier flocks get mattered and down leaving clear
supernatant to overflow from weir of the clarifier into anaerobic lagoon. The

soltled sludge is send to the sludge drying beds.

18econdary Treatment:

__ Ahaerobic Lagoon:

The supérnatant from primary clarifier is further subjected to anaerobic
lagoon. It is to be constructed in existing aeration tank by constructing
partition wall. Anaerobic lagoons are designed with a with a retention time of
5 - 7 days. The liquid depth may be 3.0-4.0 meter and a free board of 1.0
meter can be used. The lagoon performance can be further improved by
providing recalculation arrangemenf.

Adequacy ass.essment report of ETP Facilty _for KISAN SAHAKARI CHINI MILLS

L'TD. Gajraula-Hasanpur, Dist.: Amroha (UP)
Page 9 of 22




Prepared by Vasantdada Sugar Institute,Pune

All anaerobic bio-degradation is taking place in the tank. Cow dung is to be
added twice in a month to accelerate the degradation. The fermentation is
visible from the evaluation of gas at the surface of the stagnant water. The
ratio of BOD:N:P is 100:2.5:0.50 will be maintained. It is assumed that

anaerobic lagoon shall have an efficiency of 60%. -

s

Aeration tank:

The effluent from anaerobic Iagoon is further subjected to aeration tank. The
biological treatment of effluent by aeration process with sludge culture is very
nansitive. The efficiency depends on pH, temperature, air contact,
suspended solids, éulture growth, concentration of floc, that is optimum
mixed liquor suspen.ded solids concentration (MLSS). The microbial culture
goncentration is to be maintained in the range of 1500 to 4000 mg/l. Hence
[nitlal culture development and maintaining of activated sludge rate by re-
glrculation of sludge and addition of cow dung, urea, DAP and their mixing
‘are essential. The nutrients are to be in liquid form. Thé ratio of BOD: N: P
# 100:5:1 will be maintained. Care is to be taken not to destabilize the

~ microbial culture.

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS
L'TD. Gajraula-Hasanpur, Dist.: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

« Secondary Clarifier:
The effluent from aeration tank is sent to secondary clarifier. Sludge is
collected at the bottom from where it re-circulated to aeration tank and

excess sludge was taken on sludge drying beds by pumping.

D. :Tertiary treatment:
¢« Chlorine Contact Tank:

[he treated water is further subjected to chlorination. Chlorine solution is

added to the treated Water. A baffled wall channel constructed in RCC M-20

i provided. Chlorine dose was adjusted to maintain the residual chlorine

~ goncentration of 0.5-1.0 ppm.

& Multi- Grade Filter
~ The chlorinated water is then be pumped to Multi Grade filter for removal of
ﬁllapended solids. Multi Grade filter consist of a cylindrical mild steel vessel

with dished ends. Filter media in the form of sand and gravel is provided.

Activated Carbon Filter (ACF):
(Ctivated Carbon Filter shall be used for De-chlorination of filtered water,

where the excess chlorine will be removed along with undesired color & odor.

Treated water is taken into treated water tank and sent to 15 days storage

tank. From 15 days storage tank treated water is used for irrigation purpose.

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS
11D, Gajraula-Hasanpur, Dist.: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

E.: Sludge Treatment

« Sludge dewafering system-

The sludge from primary and secondary clarifier is sent to sludge drying
beds. Sludge is dried in natural heat of sunlight. The dried cakes | are

scrapped off periodically and utilized as manure.

1.4 STAGE WISE B.O.D. REDUCTION

I Initial B.O.D. : 1000 mg/L

I Primary Clarifier outlet BOD: 800 mgllit

Iif, Outlet BOD of Anaerobic Lagoon: 320 mg/lit

v, B.O.D. reduction in Activated sludge process : 95%

Outlet BOD of Activated sludge process: 16 mg/L

Adequacy assessment report of ETP Facilty _for KISAN SAHAKARI CHINI MILLS
L'TD., Gajraula-Hasanpur, Dist.: Amroha (UP)
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8. Status of Work of Recommedations in the adequacy report:

Measurement and maintenance of log book :

Prepared by Vasantdada Sugar Institute Puné

No.

Location of water meter

Status of work

Fresh water abstracted from

tubewell

Installed separate flow meters to fresh water
r .
used in industry and colony. Log book was

maintained.

Wet scrubber

Flow meter was installed

Condensate used for — Imbibition
Boiler make-up
Vacuum filter
Lime preparation
| Movement water at pans

Super heater at batch type
centrifugals and Continuous
machines

Flow meters were installed and maintained

logbook.

Excess condensate

Flow meter was installed and maintained

logbook.

Wash our line of evaporators &
pans

Spray pond overflow, ETP inlet,
Treated effluent

Installed flow meters and Maintained

logbook.

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS LTD.

Gajraula-Hasanpur, Dist.: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

[I. Water analysis to be carried out

Particulars Frequency Parameters
\ of analysis
a|  Fresh water Monthly pH, TDS, Hardness, Alkalinity, COD
b | Machinery Cooling water Weekly pH, TDS, Hardness, Alkalinity, SS,
COD, BOD
¢ | Excess condensate Daily pH, TDS, Hardness, Alkalinity,
COD, BOD
d Spray pond overflow Daily pH,.TDS, Hardness, Alkalinity,
Sulphates, COD, BOD
o Evaporators cleaning During pH, TDS, SS, COD, BOD
water cleaning ;
Inlet effluent to ETP Daily pH, TDS, SS, Oil & grease, COD,
BOD
Treated effluent Daily pH, TDS, SS, Oil & grease, COD,
BOD
~_Aeration tank Daily MLSS and SVI

During the visit it is verified that regular analysis of effluent water samples are
carried out for pH, TSS and TDS.

. Mills should be operated at optimum capacity and with minimum stoppages
hecause raw water consumption per ton of cane crushed increases when
crushing lower than the optimum capacity and when hot water production is

#uspended during halts in operations (cleaning and breakdowns).

» Mill was operated with the consent condition of UP Pollution Control

floard.

To maintain good sanitation conditions at mills, it is general practice to wash mills
Ith hot condensate three times daily. Waste water generated from mills side is
ontaminated with bagasse, oil and juice. To reduce pollution load on ETP,

ugar mill is follow dry cleaning of floor .and one time water washing in a day.

tlequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS LTD.
iijrnula-Hasanpur, Dist.: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

Imiplemented as per recommendation

. All machinery cooling water was reused through UGR. During reusing of cooling
water, temperature of water will be increased and required to add raw water. To
reduce raw water addition, cooling tower for machinery cooling water should be

installed. ‘
> Not installed but no any problem during operation.

Vi. Excess condensate generated was sent to outside. To reduce raw water
consumption up to zero, two stage fan less cooling tower should be installed.

After cooling use this water as raw water through UGR.
>  Implemented as per recommendation.

VII.  Use boiler blow down and spray pond overflow to wet scrubber to reduce

effluent generation.
»  Implemented.

VIIl.  Fresh water was used for juice heaters and evaporators cleaning. It can be

replaced by spray pond water.
» |Implemented.

IX. To collected and reprocess all leakages from centrifugal section by pump or

steam ejector so as to reduce organic loading rate on ETP.

» Implemented..

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS LTD.
Gajraula-Hasanpur, Dist.: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

X. Effluent generated during this cleaning is highly alkaline or acidic in nature. There
Is always shock load on ETP during evaporator cleaning. To solve shock load
problem of ETP, storage tank should be provided for reusing of soda boiling

Water and to dispose slowly in ETP.

» Implemented

X| Additional oil and grease trap with oil skimmer is to be installed at mill side
effluent before mixing with other section effluent to get better separation
efficiency. Consider 15 mininutes retention time of total effluent generation for the

capacity.
» Implemented.

Appoint Environment Engineer /officer with required trained staff for proper

operation and maintenance of ETP.

» ETP operation was on contract basis appointed operators and under

supervision of Dy. Chief Chemist..
. Establish well equipped laboratory for analysis of water and wastewater.

» Laboratory was established and facility with equipments except COD and

BOD.

Fifteen days storage tank should be made leak-proof by HDPE and bricks lining

lo reduce ground water pollution.

» Implemented.

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS LTD.
(injraula-Hasanpur, Dist.: Amroha (UP)
Page 19 of 22




Prepared by Vasantdada Sugar Institute,Pune

9. ADDITIONAL RECOMMENDATIONS DURING FIRST VERIFICATION:

1. As per the 3 CPCB expert committee meeting on February 26, 2018, it is
mandatory to install separate treatment system for spray pond overflow. As your
treatment system is anaerobic followed by aerobic system in which sulphate
conentent will be reduced. Therefore, separate treatment is not required in your

'

case.

» Anaerobic Lagoon was in operation and also installed separate treatment

system..

2. Rain water harvesting programme should be implemented to reduce fresh water

abstraction from tubewell.

> Not implemented

3. Flow meter should be installed for measurement of fresh water addition in spray

pbnd make-up.

» Installed and logbook was maintained. .

4. Install lime addition tank with stirrer at equalization tank.

» Installed and was in operation.

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS LTD.
Gajraula-Hasanpur, Dist.: Amroha (UP)

Page 20 of 22

z(‘?wg\




Prepared by Vasantdada Sugar Institute,Pune

10. CONCLUSION:

« Cane Crushing rate of the sugar mill was within the consent condition given by UP

PPollution Control Board.

« Factory has received NOC from CGWA for extraction of ground water quntitity 576
m’/day (not exceeding 95,090 m®/year) through 1 existing tubewell. As per per
logbook, water abtracted during the year 2018-19 is 174.76 m°®/day, which is within

the limit of NOC issued from CGWA.

s No river or nala nearby to the sugar mill. There is no any effluent stream flow from

the sugar mill in the nala or river. Treated efflluent is used in the own sugarcane

farm.

Two stage cooling tower is installed for cooling of excess condensate. Excess

_tondensate is cooled through it and used as raw water through UGR.
 Total machinery cooling water was reused through UGR.

Separate chemical system is installed for sulphate removal for spray pond overflow.
Clear water is takeh for further treatment in existing ETP through flow rheter. As per
e flow-meter reading, average overflow to ETP is 41.61 L/t of cane as against
PCB disposal norms 100 L/t of cane. Total effluent is sent to ETP and no by-pass

'Bfore treatment.

# per the flow meter read'ing, during crushing season 2018-19, total effluent

neration was 255.18 m°/day i.e. 113.00 L/t of cane as against 200 L/t of cane.

Adequacy assessment report of ETP Facilty_for KISAN SAHAKARI CHINI MILLS LTD.

Gajraula-Hasanpur, Dist.: Amroha (UP)
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Prepared by Vasantdada Sugar Institute,Pune

Effluent quantity is reduced by good house keeping, reuse of ccoling water, use of

excess condensate as raw water and use of spray pond overflow for wet scrubber

* As per the adequacy report, ETP was _designed for the flow rate 500 m®/day having
BOD 1000 mg/lit. Now, as per the flow meter record, actual effluent generation varies
from 200 to 400 m®/day having BOD of 400 to 500 mg/lit. Therefore ETP system is

adequate.

« Laboratory for water analysis was established. Experienced Environmental officer on

contract was appointed with trained staff for ETP operation and maintenance.

« All recommendations given in the adequacy report have been implemented by the

sugar mill.

+ As per the online monitoring analysis and standard laboratory reports, treated water
quality was within the disposal norms of CPCB. Total quantity of treated effluent was

used in own sugarcane.

(D.B.Sapkal)
Sr. Sugar Technologist

Adequacy assessment report of ETP Facilty for KISAN SAHAKARI CHINI MILLS LTD.
Gajraula-Hasanpur, Dist.: Amroha (UP) '
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To,

I}IREC;:}ON UNDER SECTION 5 OF THE ENVIRONMENT (PROTECTION) ACT, 1986-
CLOSURE THEREOF
WHEREAS, the Central Government has notified the standards for discharge of

environmental pollutants from various categories of industries under the Environment
(Protection) Act,1986 and the rules framed there under; and

WHEREAS, the Ministry of Environment & Forests, Govt. of India, vide notification
S.O.157(E) of 27.02.1996 has delegated powers vested under Section 5 of the Environment
(Protection) Act,1986 (29 of 1986) to the Chairman, Central Pollution Control Board (CPCB),
to issue direction to any industry, Municipal Corporation, Municipal Council, Cantonment
Board to any local or other Authority for the violation of emission and effluent standards
notified under the Environment (Protection) Rules,1986; and

WHEREAS, it is obligatory on the part of industries to install effluent treatment plants (FTPs)
to comply with the effluent discharge standards as notified under the Environment (Protection)
Act, 1986 and the Rules framed thereunder and also to meet the consent conditions granted by
State Pollution Control Board (SPCBs) / Pollution Control Committees (PCCs); and

WHEREAS, Kisan Sahkari Chini Mill, Gajraula, Hasanpur, Amroha, J.P. Nagar, U.P.
(hereinafter referred as ‘the Unit’) is involved in the process of sugar manufacturing from
crushing of cane; and

AND WHEREAS, the Unit was inspected on 17.01.2018 by officials from CPCB, Delhi and
following observations were made;
1. The Unit was found operational at the time of inspection and ETP was functional.
2. The Unit has installed the two bore well as the fresh water consumption is 2064 KLD
in which maximum water consumption i.e. is 1857.6 KLD in the residential colony.
3. The Unit has installed the flow meter at the inlet as well as at outlet of ETP.
4. The analysis report showed pH-4.56, against 5.5-9.0, BOD-1184 mg/l against 30 mg/l,
COD- 1937 mg/l against 250 mg/l and TSS-162 mg/l, against 30 mg/] at the outlet of
ETP which indicated non-compliance with the prescribed effluent discharge norms
under Environment (Protection) Act,1986.
5. Operation and maintenance of aeration tank of ETP system was poor as the M1.SS of
the aeration tank was 334 mg/l,
6. The Unit was found to be bypassing the tertiary treatment system and discharging the
effluent from secondary clarifier.
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AND WHEREAS, CPCB issued direction dated 28.02.2018 under section 5 of the
Environment {(Protection) Act, 1986, to the unit; and

WHEREAS, the Unit submitted the revalidated adequacy assessment reports and irrigation
management plan prepared by VSI, Pune vide letter dt. 17.03.2018; and

WHEREAS, CPCB through an Expert Committec comprising of experts from National Sugar
Institute (NSI), Kanpur, Vasantdada Sugar Institute (VSI), IITs and representatives from sugar
mills prepared a Charter for Water Recycling and Pollution Prevention (thereafter referred to
as the Charter; and

WHEREAS, a mecting of sugar mills operating in Uttar Pradesh, representatives of UPPCB
and CPCB was held on 06.07.2018 under Chairmanship of Principal Secretary, Sugar
Industries and Sugarcane Development, Government of Uttar Pradesh and the following
decisions were made;

1. Sugar Mills shall submit an action plan to CPCB by 20.07.2018 regarding the steps taken
by them pertaining to the notices issued to them. Also they shall submit action plan to
implement recommendations of their adequacy assessment report.

2. All sugar mills shall ensure implementation of Charter and shall submit action plin to
CPCB by 20.08.2018.

3. All sugar mills shall ensure the upgradation of their ETP within August, 2018 so as to
ensure no interruption in functioning of the ETP in the following seasons.

4. All sugar mills shall maintain a logbook on ETP operations on a daily basis.

5. ETP shall be operational at all times and all bypass arrangements should be dismuntled
with immediate effect.

6. MLSS in aeration tanks should be maintained at 2000-2500 mg/1.

7. All sugar units shall set up environmental laboratories for regular analysis of row and
treated effluent thereby ensuring proper functioning of the ETP.

8. All sugar mills shall employ dedicated technicians for operating and regular maintenance
of ETP and shall also ensure that the technicians are given proper training oo TP
maintenance and lab analysis on regular basis.

9. To ensure proper training of the environmental technicians all sugar mills shall fucilitate
training of 5 employees.

10. All sugar mills may establish an Environment Management Cell at their level consisting
of concerned officials in order to ensure compliance with environmental standards at
industry level itself.

WHEREAS, the unit vide letter dated 31.07.2018 submitted their compliance status of the
Charter; and

WHEREAS, CPCB issued direction dated 26.10.2018 under section 5 of the Enviromment
(Protection) Act, 1986, to the unit to comply with the following directions !+ ore
commencement of crushing season 2018-2019;
1. The unit shall start its operation only after obtaining the valid consent from the Uttar
Pradesh Pollution Control Board.

Winan Sabdant Ching Mtk Gadraub, Hasanpur, L2 Nag, G0 Page d nfl 5




2. The unit shall implement the observation & recommendation of the revalidated
adequacy assessment of ETP,

3. The unit shall install sealed flow meter along with running hours meter on bore wells
$0 as to ascertain usage of fresh water for various uses.

4. The unit shall install flow meters at major areas of cold and hot water consumption,

5. The unit shall install flow meters for measuring generation of effluent from various
prominent areas.

6. The unit shall maintain logbook for individual process unit for recording daily water
consumption and effluent generation also.

7. The unit shall carry out colour coding of pipelines carrying recycled process water and
fresh process water.

8. The Unit shall commission mechanical sludge handling system of adequate capacity

9. The unit shall carry out analysis of effluent discharge parameters notified under
Environment (Protection) Rules, 1986 and logbook shall be maintained on daily basis,

10. The unit shall submit the implementation status of the Charter in the form of Affidavit
and the documentary proof of the completion of the work as committed in the action
plan.

11. The unit shall submit implementation status of the Charter and performance adcquacy
audit of ETP including actual assessment of water consumption and effluent generation
duly validated by reputed govt. expert institute namely NSI Kanpur, VSI Pune, [ITs
during crushing season & submit the report to CPCB within 60 days of resumption of
operation.

AND WHEREAS, the unit vide letter dated 04.02.2019 submitted their compliance report
including actual assessment of water consumption and effluent generation of season 2018-19
validated by VSI, Pune and following observations were made:
1. Fresh water consumption for industrial usage was observed to be 25.12 I/t of canc,
2. Total waste water generation was observed to be 132 I/t of cane with average crush rate
2298.35 TCD.

AND WHEREAS, the unit was inspected on 26.03.2019 by team of CPCB officials and
following observations are made;
1. The unit was operational at the time of inspection.
2. The unit has valid consents to operate under Water Act, 1974 and Air Act, 1951 upto
31.12.2019 for cane crushing capacity of 2500 TCD.
3. Analysis of treated effluent sample shows pH-7.6 as against norms of 5.5-9.0, BOD-
129 mg/l against norms of 100 mg/l, COD- 496 mg/l against norms of 250 mg/l. TSS-
327 mg/l against norms of 100 mg/l and TDS- 1064 mg/l against norms of 2100 mg/l
which indicates non-compliance w.r.t. BOD, COD & TSS against effluent discharge
norms on land prescribed under Environment (Protection) Rules, 1986,
4. Ponding of wastewater was observed within industry premises and analysis results of
sample show BOD- 805 mg/l, COD-1589 mg/l and TSS- 151 mg/l indicating discharge
of untreated effluent,

-
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5. Analysis of treated effluent sample from storage lagoon shows pH-8.03 against norms
0f 5.5-9.0, BOD- 62mg/l against norms of 100 mg/l, COD-263 mg/l against norms of
250 mg/l, TSS- 162 mg/l against norms of 100 mg/l and TDS- 524 mg/l against norms
of 2100 mg/l which indicates non-compliance w.r.t COD & TSS against ¢flluent
discharge norms on land presc-rihed under Environment (Protection) Rules, 1956

Oil skimmer was found non-operational during the visit.

Backwash from ACF & MGF was found directly discharging on land.

The unit has not maintained the log book of the hot and cold water consumption.

The unit has not installed the flow meter at the overflow of the spray pond.

10 The unit has not complied with the direction dated 26.10.2018.

=i B e

It is evident that untreated/partially treated effluent is being discharged by the unit
causing grave injury to the environment.

WHEREAS, The Hon’ble National Green Tribunal (NGT), Principal Bench in the moter of
OA No. 593/2017 (WP (CIVIL) No. 375/2012}, Paryavaran Suraksha Samiti & Anr. Vs. Union
of India & Ors. directed Central Pollution Control Board (CPCB) that “The CPCE m ke
penal action for failure, if any, against those accountable for setting up and maintainin o 517°Ps,
CETPs and ETPs. CPCB may also assess and recover compensation for damagce (o the
environment and said fund may be kem‘ in a separate account and utilized in terms of an action
plan for protection of the environment™; and

WHEREAS, in compliance of above quoted Hon’ble NGT order, cases to be considerc! for
levying penalty are discharges in violation of consent conditions/ non- compliance v+ the
directions, such as direction for closure due to non-installation of OCEMS/ non-adl" - to
the action plans submitted/ intentional avoidance of data submission or data manipulition by
tampering OCEMS; and

WHEREAS, as per the methodology for assessing penalty and environmental compensiiion,
the environmental compensation to be levied to the unit is calculated as Rs. 30 ' /-
{Rupees Thirty-eight lakhs forty thousand only) for the non-compliance period (17.0 to
24.05.2018), for the crushing season 2017- 18; and Rs. 1,12,80,000/- (Rupees one cro: ve
lakhs eighty thousand only) for the non-compliance period (06.11.2018 to 12.05.201" the
crushing season 2018- 19; and
NOW, THEREFORE, in exercise of powers delegated to Chairman CPCB under “o+70n §
of the Environment (Protection) Act, 1986, the Unit (M/s Kisan Sahkari Chini Mill Ta,
Hasanpur, Amroha, J.P. Nagar, U.P.) is directed to remain close and deposit Rs.1,” V=
in CPCB A/c No. 532702050000164 (Bank name: Union Bank Of India, IP Extensi- h,
Vikas Marg Extn., Delhi; IFSC: UBIN0553271) towards environmental compensatic: ain
15 days from the date of receipt of direction and shall comply with the following dircct s

1. The unit shall remain closed and not operate without seeking permission fro 13,

2. The unit shall comply with the direction dated 26.10.2018.

3. The unit shall submit adequacy assessment of treatment facility by rep Vi,

institute; including work completion report regarding implementati e

recommendations of the adequacy report within 45 days.

Wisan Sahikart Cloos Ml Gogpranela, Hasanpor. 20 Sugan UF P 'S




4. The unit shall seek permission from CPCB, after compliance of the above dircctions,
before resumption of operation.

In case of default in compliance with the above directions, CPCB will be constrained to initiate
action against the Unit (Kisan Sahkari Chini Mill, Gajraula, Hasanpur, Amroha, J.P. Nagar,
U.P.) without giving any further notice in accordance with the provisions of the Environiment
(Protection) Act,1986.

Copy to:

L.

4,

Principal Secretary

Sugar Industry and Cane Development
Depariment,"G" Block, 2/3, Mantri Wing, 4th Floor,
Bapu Bhawan,Vidhan Sabha Marg

Lucknow - 226 001

. Member Secretary

Uttar Pradesh Pollution Control Board,
Building No. TC-12V,Vibhuthi Khand,
Gomti Nagar, Lucknow — 226 010

Joint Secretary (CI Division)

Ministry of Environment, Forest & Climate Change
Prithvi Block, Indira Paryavaran Bhawan, Jorbagh
Road, New Dethi ~ 110 003

District Magistrate
J.P. Nagar-244241
Uttar Pradesh

Superintending Engineer
Paschimanchal Vidyut Vitran Nigam Lid.
J.P. Nagar-244241, U.P.

Regional Director

Regional Directorate

Central Poliution Control Board, PICUP Bhawan,
Ground Floor, Vibhuti Khand, Gomti Nagar,
Lucknow 226 010

\%charge, IT Division, CPCB

8.

Master file/Guard file WQM 11, CPCRB Delhi

LRIy

. Hasanpuar, LP, Nagar, TLP

2.5
ol b t”
(S.P. SINGH PARIIIAR)
CHAIRMNAN

With request to ensure complinnce of
the directions

(With request to ensure complinice of
the directions.

: For kind information, pleasce

: With request to ensure closure of the
unit in compliance of the directions

. With a direction to disconncot power
supply

ior  follow and  ensuring

compliance

up

:with request to upload on CPCRB
server.

.

l?ﬂj
(PRASHANT GARGAVA)

MEMBER SICRETARY
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